details. We will examine the case very sericusly. If there is any need for some foolproof security

aystem, we will consider it and then we will do it.
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write to me, and | will give you the details.

Khurda-Bolangir Railway Line
*2386. SHRI PYARIMOHAN MOHAPATRA: Will the Minister of RAILWAYS be plegsed to state:

(a) whether Khurda-Bdangir railway line sanctioned two decades ago has not progressed

much due to differing stand of Railways from time to time and if so, the details thereof;

(b) the sanction of funds for the project and expenditure incurred against those sanctions,

vear—wise, and the reasang for shortfall it any

(c) the reasons for changing the criteria of the project from a socially useful project for

opening up backward areas to one with economic viability; and

(d) the reasans for shifting the project to Rail Vikas Nigam Limited (RVNL) and the revised

schedule of its completion?

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): (&) to (<) A Statement is
laid on the Table of the Sabha.
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Statermnent

(a) Khurda Road - Bolangir new line (287 km) project was included in the Budgst 1994-95.
The work on the project is progressing as per the availability of resources. In the first phase, Khurda
Road - Begunia (36 km) has been taken up and s targeted for completion during 2010-11. In Phase-

l, Beguria-Daspala (34-112 km) lang lead items of major bridges have been taken up.
(b)  The year-wise details of the allocation and expenditure is as under:

(Figures in crore of Re.)

Year Allocation Expenditure
1RR4-95 1.00 0.82
RGE-G6 2.00 0.93
BR6H-97 =50 1.50
WG7-98 2.00 0.23
1708-99 2.00 0.28
RGe-00 10.00 377
2000-01 14.80 2.19
2001-02 5.00 1.86
2002-03 5.00 6.27
2003-04 16.00 10.29
2004-05 16.38 8.40
2006-06 10.00 8.33
2006-07 23.00 23.03
2007-08 20.00 6.34
2008-0% 32.43 3.50
2002-10 28.07 13.90
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During 2010-11, an cutlay of Rs 120 crore hag been provided for the praject. There has been
delay in farestry clearance, handing over of Government land free of encumbrances and failure of

contracts.

(c) and (d) It hes been decided not to transfer this project to RYNL. The line is passing
through backward areas of Origga State and = & socially desirable project. Railways has huge
throwforward of ongaing projects with limited availability of resources, ag a result projects take long

time in completion. However, the project is being progressed as per the available resources.

SHRI PYARIMOHAN MOHAPATRA: Sir, my first supplementary is this. This iz a 16-year
project which is seeking to link very backwar.d areas of Orissa. The hon. Minister has stated in her
reply that it is a socially desirable project. An amount of Rs. 186 crares was allocated in the last 16
years. Out of that, an amount of Re.95 crores was diverted and in the last three years an amount of
Fe.58 crores was not gpent. |2 the Minister aware that the ongoing bridges could have been
completed, a lot of work could have been done and the entire money could have been spent withaut
going into the guestions of forest clearance, handing over Government land free of encumbrances

and failure of contracts? Why were they not completed?

KUMARI MAMTA BANERJEE: Sir, Khurda-Bolangir railway line is & very important railway ling
for Origea. There are many ather lines also. There are many pending projects waorth more than Re.1
lakh croes throughout the country. It is nat that | am respongible for this. This is an ongoing process
and the projects are pending. It is & fact that in our country there are socially desirable areas. People
are staying in those backward areas. They need railway lines. They lack railways. Paucity of funds is
also a problem. But Khurda-Bolangir line ig very impartant. That ig why we have given maore than
Re.120 crares for this line. Previougly it was given Rs.5 crores, Re.10 crores, Re.15 crares, like that.
We try to do our best. Let us complete the first phase. | can assure the hon. Member that, whatever

is the fund provided, it will be implemented.

SHRI PYARIMOHAN MOHAPATRA! Sir, while thanking the Minister for continuing this as a

socially desirable project, not transferring it to the RVNL, allocating Rs.120 crores this year and
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saying that this Re.120 crores will be spent this year, | would like to know from the hon. Minister
whether she is aware of the fact that ag a result of the efforts of the State Government to persuade
power plants and industries to come to the hinterland of the rallway lines, two power plants have
agreed to establich power plants in the hinterland. Therefore, would the hon. Minister congider
directing the Railway Board to fix & firm schedule for the completion of the line, at least, up to
Daspalla, which iz the second phase so that these power plants or industries do not shy away again

from their decision?

KUMARI MAMTA BANERJEE: Our Department is encouraging private parties also to connect
the port, the coal mines, and even the college areas, university areas and ather important areas. We
have already announced our RCH palicy, where we say, we are willing to give them the economic
share, if the people are interested. So, we are giving impartance to thig project. The first phase will
be completed befare March, 2011, and then, we will take up the second phase. | can assure the hon.
Member that whatever we have said, we will do our best to complete the first phase, and, then, we

will goin for the second phase. About RYNL, we are not in for it.
MR. CHAIRMAN : Shri Rudra Narayan Pany. You put your supplementary, without a speech.

=t SEAREOT 90T ¢ | will, specifically, put my supplementary. @1 H49-10 #4] H2l=d] 98
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KUMARI MAMATA BANERJEE: It will be better if | give him a written reply.

SHRI BAISHNAE PARIDA: Siry, the hon. Minister, in her answer to this guestion, has =aid,
"However, the project s progressing as per available resources.” But, from the records of allotment
which she hag given, it is clear that in the previous years, that ig, in 2008-09, B=.32.33 crores were

allotted, but anly Rs.3.5 crores were gpent; in 2009-10, Rs.28.07 crores were allotted, out of which
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anly Re.13.90 crores were spent.” So, the resources are there. But why Is the Ministry not spending

this money on such an impaortant line, which is considered as the lifeline of Orissa?

KUMARI MAMATA BANERJEE: Sir, when thig project was announced, there was a decision
that the State Government would acquire land. Now, there are some problems relating to land
acquisition. That is why the Rallways are not able to do it. But, this time, we have decided that we
will pursue the matter with the State Government foo. So, whatever is required fo be done, we will

take action accordingly.
SHRIBUDRA NAYARAN PANY: That was my supplementary. 3 721 &9 92 2
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